3873 Written Answers SRAVANA 19, 1888 (SAKA) Written Answers 3874

(= gt) (%) smEm A F
Fae 39 0 sufamgi #1 Fegr forar n @
foms a2 # Sfas wfirm i 1 ooare
F IR IR G195 1 74T 91 {5 gA fadig
7 F7E gy A Aav

(@) St =&

() oft =&\ T W w
g safeagi &1 fgr 3 &1 miasre
g

Provident Fund Contributions from
Employers

1931, Shri Jashvant Mchta: Will the
Minister of Labour, Employment and
Rehabilitation be pleased to state:

(a) whether it is a fact that large
amounts of Provident Fund contribu-
tions are outstanding from the default-
ing employers;

(b) if so, the total amount due from
such defaulting employers; and

(c) the steps taken to recover these
amounts?

The Deputy Minister in the Minis-
try of Labour, Employment and
Rehabilitation (Shri Shahnawaz
Khan): (a) Yes.

(b) Employees’ Provident Fund.—
Rs. 5.136 crores (approx) as on 30th
April, 1966.

Coal Mines Provident Fund.—Rs. 1.27
crores as on 31st March 1965,

(c¢) Legal action by way of prosecu-
tion and/or recovery proceedings has
been initiated against the employers of
the defaulting establishments, where
necessary,

Study of Indian Ocean by Russian
Vessel
1932, Shri Jashvant Mehta: Will the
Minister of Education be pleased to
state:

(a) whether it is a fact that a Rus-
sian Vessel “Mikhail Lomonosov” con-
ducted on Oceanographic Study of the
Indian Oceéan in Bombay on the 13th
July, 1966;
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(b) whether any report has %een
submitted by the Russian authorities
in this regard; and

(c) if so, the details thereof?

The Deputy Minister in the Ministry
of Education (Shrimati Soundaram
Ramchandran): (a) to (c). The Rus-
sian Vessel “Mikhail Lomonosov”
visited Bombay port from the 12th
to the 15th July, 1966 for logistic re-
quirements. No other information is
available.

Dock Workers, Bombay

1933. Shri Jashvant Mehta: Will the
Minister of Labour, Employment and
Rehabilitation be pleased to state:

(a) whether it is a fact that several
thousand dockmen demonstrated in
front of the Office of the Port Trust,
Regional Labour Commissioner, (Cen-
tral) Dock Labour Board, in Bombay,
on the 5th July, 1966;

(b) if so, the reasons therefor; and

(¢) the action taken on their de-
mands?

The Deputy Minister in the Ministry
of Labour, Employment and Rehabili-
tation (Shri Shahnawaz Khan): (a)
Yes, about five thousand Port and
Dock Workers.

(b) The demonstration was organis-
ed to launch an indefinite strike in
the various ports of tha country with
effect from the 24th July, 1966.

(¢) Discussions were held by the
Union Ministers of Labour and Trans-
port with the representatives of the
workers on the 20th July, 1966 to con-
sider the demands of the Port and
Dock Workers as a result of which the
notice of strike was withdrawn.

Payment of Salaries to School
Teachers in Tripura
1934. Shri Biren Dutta:
Shri Dasaratha Deb:
Will the Minister of Education be
pleased to state:

(a) whether it is a fact that some
privately managed schools of Tripura





